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Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
Date:26.04.2026
List of Tribunal Orders pronounced
rgr_ No. | ITA/MA/SA No. Name of the case Bench Date of Order Result ‘\
hearing | Pronounced | -‘
| Date i |
AuMSh EJPE[YadaV VP rii el i PR R CO- _Author Sh. Manoj Kumar Aggarwal, AM
1 | ITA No.848/Chd/26 | Vinita i B | 15052026 | 20.04.2026 | Allowed
Author: Sh. Rajpal Yadav, VP | Co-Author: Sh. Krinwant Sahay, AM
1 \ ITA No.415/Chd/25 | HP Power Transmission Corpn. A 26.02.2026 | 20.04.2026 Partly
15 Allowed |
B 7) ‘ ITA No.436/Chd/25 | By Deptt. A 26.02.2026 | 20.04.2026 Dismisse'c_i"w
Author: Sh. Krinwant Sahay, AM Co-Author: Sh. Laliet Kumar, JM 77 |
i e ITA No. 1422/Chd/25 | Subhash Dawar _ g B_ | 07.04.2026 | 20.04.2026 | Allowed
2&3 " ITA Nos. 693 & ' Deepak Mangla (HUF) A 16.04. 1.2026 | 20. 720.04.2026 “Allowed
| 694/chd/24 | s
4 t ITA No.1328/Chd/25 ﬁ Shiva Enterprises A 15.04.2026 | 20.04.2026 | Dismissed |
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